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(d) whether any scientific inve8tiaation~ 
are beinl carried out to know the nature of 
the disease aff~eting the suprcane crop and 
to check the same ? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF RURAL DEVELOP. 
MBNT (SHRI CHANDUlAL 
C'HllM!>R.AKAR) : (It) to (d). No, Sir. As 
per available information. the suprcane 
crop In UP is not affected by any strange 
dts~ase and hence there can he no question 
of any heavy loss to any cultivator. 
However, a severe attach of well-known 
PyriUa pest on sugarcane crop was noticed 
in 24 districts of UP. in recent months. 
Since the sugarcane crop was at early stage, 
massive ,found control operations were 
launched by the State authorities. Bio-
control potential bas a1so been identified at 
various places. According to the Jatest 
available information from the State Govern-
ment, the Pyrilla situation is under control 
and the crop bas been saved from the 
damap. 

New Stafling Pattern fot Rural Develop.. 
ment Sch~mes 

967. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased to 
state: 

. (a) whether Government propose to 
introduce any new staffing pattern in the 
districts for proper implementation of diffe-
rent rural development schemes; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL 
CHANDRAKAR): (8) and (b). A Higb 
Level Committee bas been set up by 
the Planning Commission to review the 
existing administrative arrangements for 
rural development and poverty alleviation 
pro,rammes, and to recommend appropriate 
.truetural mechanisms to ensure that they 
are planned in an integrated manner and 
effectively implemented. Th~ Committee is 
yet to submit its report. Any chanae in the 
exiatiQ& staffing pattern at tho district level 
would depend on the report of the Commit tee 
and il' acoeptance by tbe Government. 

Sugar Released rOt Malt.rashtta 

968. SMal R. N. &HOVE: WJJI the 
Minister of FOOD AND CIVIL SUPPLIE' 
be pleased to state: 

<a> whether Government's attention baa 
been invited to the 'Times of Jodia'-Bomb)' 
dated 1 July. 1985 that the prices of maar 
are rising without any Jet up, despite 
Government's decision to adhere to the 
policy of liberal release for domestic 
consumption; and 

(b) if so, the details regarding the 
quantity of sugar released durin, 1984-85 in 
favout of Maharashtra ? 

THE MINISTER OF FOOD AND 
CIV1L SUPPLIES (RAO BIRENDRA 
SINGH) : (a) Yes, Sir. 

(b) Levy sugar meant for public 
distribution system is allotted in favour of 
State Government including Maharaabtra. So 
rar as free sale sugar is concerned, or it wal 
only imported sugar which was allotted in 
favour of Stare Governments includiDI 
Maharash~tra for the months of June and 
July. 1985. The quantity of imported sugar 
so allotted in favour of Maharasbtra 
OC'vernment for the said 2 months was 
3 t 503 tonnes. 

Government had finalised a scheme for 
meeting the open market sugar requirements 
which had come into effect from 1st of June, 
1985. In addition to the indiaenous)y 
produced sugar released for meetina opm 
market requirancotl, certain quantity of 
imported sugar was to be Jjfted by the Stato 
Governments for distribution through 
controlled channels at below RI. 6 per K .•• 
and some stoets were to be sold by tbe Food 
Corporation against tender/auction in open 
market. Certain inrrutructure deficieDcies 
and logistic problems bad led to reduced 
off .. take by the States and Food 
CorporatioD of Iodia initially. However. 
these problems ha vo been sorted out leadina 
to )araer oft' .. take by the States and the Food 
Corporation of India io lbe mooth or JIIIy. 
1985. With this streamlininl it is expectecl 
tbat av.ilabili&, would improve .. 
programmed resulting in adequate auppliea 
at reasonablo prices to the COftlUm«I. 




